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* Repoort of 8rd Pay
Commission

six houry on drinking
on obstructing the public? Why do we
not think broadly in terms like these?
1 think, every single humanbeing in this
country is entitled to what we call a need-
based wage. But you think only in terms
of organized industry. Mr. Daga was
very right when he said that we think
only about the organized sector of the
country. Are those in the enormous un-
organized sector not humanbeing? Are
they not entitled to minimum facilities
and wages? Are they not cntitled to get
at least the wherewithal at a price which
they can afford?

When it comes to pumping more money
into the agricultural economy, how can
it be done? The moment fertiliser comes,
Mr. Chaven taxes it. The moment some-
body makes even a little progress—the
Green Revolution which was nothing but
w little rash, a little which—immediately it
was heavily taxed. The entire ugricultural
sector which was not made to pay any-
thing other than land revenue is taxed
at every turm.

You should eliminate the duties
on those items which are daily
consumer necds and you should do that
and do that quick and fast. When you
bring an interim budget or Vote on Ac-
count, whatever it is called, do not come
and ask for more money; come and say
that you have decided to reduce these
taxes and particularly the indirect taxes
on items which are daily consumer needs.
Thig will give relief to the whole mnation,
it will give relief to the farmer who
is in the unorganized sectar, it will give
relief to the landless labourers, to the
so-called underprivileged  sections of
society, it will also give relief to govern-
ment servants, it will also give rellef to
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to forego their chance, it will be aH right;
T can call the Minister. But before that...

18.55 hrs,

ANNOUNCEMENT RE. APPOINTMENT
OF A COMMITTEE OF PARLIAMENT
TO CONSIDER THE QUESTION OF
PAY STRUCTURE, ETC. OF THE
STAFF OF RAJYA SABHA AND
LOK SABHA SECRETARIATS

MR. SPEAKER: Hon. Members, 1
have to make announcement about my
own Secretarifat today.

The Third Pay Commission have not
made any recommendations in regard to
the Secretariats of Rajya Sabha and Lok
Sabha. .

The Chairman of Rajya Sabha and I
have been feeling for sometime that some
appropriate machinery should be devised
to consider the question of pay structure
applicable to the officers and staff of the
two Secretariates. We have consulted one
another and decided to appoint  Com-
mittec of Parliament consisting of the fol-
lowing members:—

1. Shri K. N, Tiwari, Chairman, Esti-

3. Shri Y., B. Chavan, Ministor of
Finance.

4, Shri K. Raghuramfaiah, Minister of
Parliamentary Affairs,
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[Mr. Speaker)
S, Shri Juisskh Lal Hathi, M.P., and
6 Shri Mahavir Tyagi, M.P.

Shri K. N. Tiwari will be the Chair-
man of the Committee.

Both the Secretaries of Lok Sabha and
Rajyn Sabha will be associated with the
Committee.

The function of the Committee shall
be to advise the Chairman of Rajya Sa-
bha and the Speaker of Lok Sabha on the
changes that are considered desirable in
the structure of pay and allowances, leave
and pensionary benefits to the officers and
all categories of staff of the Rajya Sabha
and Lok Sebha Secretariats in the comq
text of the decisions of the Government
on the recommendations of the Third
Pay Commission.

The Committee will make their recom-
mendations to the Chairman of Rajya
Sabha and Speaker of Lok Sabha as early
as Ppossible.
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